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| Corém : . Hon’ble Ms. Bidisha Banerjee, Judicial Member - |
' " Hon'ble Dr. Nandita Chatterjee, Administrative Member

Deepak Sharma,
Son of Shri Phanindra Sharma,
Presently residing at Quarter No. 475,
IC-Block, Salt Lake Sector-
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3. Ms. Sarita Patel,
Youth.Officer holding the charge of .
Regional Directorate of NSS ~ Kolkata,
Government of India,
Ministry of Youth Affairs & Sports,
- Department of Youth Affairs,
3, Church Lane,
Kolkata — 700 001.
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For the applicant

For the respondents Mr. S. Paul, Counse!

‘Datéof Order: 2.2 (\W\ e

ORDER

APer : BAidisha Banerjee, Judicial Member

Heard Ld. Counsel for both the parties as length.
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Mr. S.K. Bhattacharyya , Counsel

‘ CPC. 86 of 2018 (0.A. 759 of 2018)

In view of the order permitfin'g the ‘ap‘plicantidﬂjoin at Guwahati, althougﬁ

after much de[ay, the CPC s %g-rggppedi’ Ngrttcesg lfaany, lssued ére discharged
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